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Plan aUocatlon for development of 
narrow-rause lines into broad sauge 

in Madhya Pradesh

3147. SHRI M AD H AVRAO
SCINDIA: W ill the Minister of R A IL 
W A YS be pleased to state:

(a) whether Government propose 
to review  the plan allocation lor the 
developm ent o f narrow -gauge '■ailAray 
line into broad gauge especially of 
Central and South-East railways 
covering Madhya Pradesh; and

(b ) if so, details thereof?

THE MINISTER OF R AILW AYS 
(PROF. MADHU D A N D A V A T E ):
(a) and (b ) .  A  review  of the Annual 
Plan for 1977-78 has been com pleted 
recently before presenting the Budjjet 
for the current year to the Parlia
ment. A  further review  is not pro
posed to be taken up immediately.

(b ) whether these facilities are not 
provided to the research gcholars w ho 
are dependent members o f railway 
employees;

(c ) if so, the reasons therefor; and

(d ) whether it is proposed to extend 
the facilities to dependent research 
scholars of railway employees?

THE MINISTER OF R A ILW A YS 
(PROF. MADHU D A N D A V A TE ):
(a) Privilege passes/PTOs are is.iued 
to the fam ily members and Jepend- 
en« of railway employees, as defined 
in the Pass Rules, on the scale appli
cable to each class of employees from  
time to time.

( b) Sons/daughters o f Railway em 
ployees, who are engaged in the re
search work, are issued passes, pro
vided they are not in receipt o f any 
.stipend or scholarship.

(c )  and (d ). Do not arise.

F oad  For Road O ver-B ridres 
Sub-W ays

and

3148. SHRI PU ND ALIK HARI 
DAN VE: W ill the Minister o f R A IL 
W A Y S  be pleased to state the ;imount 
lying in the fund for road over
bridges and sub-w ays at present'

THE MINISTER OF R A ILW A YS 
(PROF. MADHU D A N D A V A T E ): 
An amount o f Rs. 11 crores (A pprox.) 
is the current balance in the Railway 
Safety W orks Fund. It is expected 
to go up to Rs. 12.80 crores by the 
end of the current financial year.

lUflwftT Faeilitles to R«fle»ivh Scho
lar Of Railway Kmployeeir’ Depen

dents

3150. SHRI DU RGA CHAND: W ill 
the Minister o f R A ILW A Y S be pleas
ed to state:

(a ) whether railway facilities inclu
ding free tickets are provided to the 
fam ily members o f the railway em 
p loyee.;

Proposal to Review  the Perform ance 
o f Monopolies and Restrictive Trade 

Practices Commission

3151. SHRI K. M ALLAN N A: Will 
the Minister of LAW , JUSTICE AND 
COM PANY AFFAIRS be pleased to 
state:

(a) whether Governm ent propose 
to review  the perform ance o f the 
M onopolies and Restrictive Trade 
Practices Commission with a view to 
m aking it more effective; and

(b ) if so, the details in this regard?

THE MINISTER OF LA W  JUS
TICE AND COM PANY A FFAIRS 
(SHRI SHANTI B H U SH A N ): (a>
Yes, Sir.

(b ) A  High Pow ered Expert Com 
mittee has been constituted recently 
by the G overnm ent to review  the 
provisions o f the Companies Act, nnd 
the M.R.T.P. Act, including the w ork
ing o f the M.R.T.P. Commission. The 
said Committee has been isked  to 
report as to what chances are neces
sary in the said Acts.




